FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)
Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
SHIVALIK COTSYN PRIVATE LIMITED

S1. No. | PARTICULARS DETAILS
1. | Name of corporate debtor Shivalik Cotsyn Private Limited
2. | Date of incorporation of corporate debtor 23-09-1993
L7 RoC-Kanpur ;

Authority under which corporate debtor is
incorporated /

registered

4. | Corporate Identity No. / Limited Liability U17111UP1993PTC015765
Identification No.of corporate debtor
5. | Address of the registered office and principal ~ [Registered Office:

office (if any) ofcorporate debtor Del.hi Road, Saharanpur, Uttar Pradesh,
India PIN -247001

6. | Date of closure of Insolvency Resolution Process [06.02.2024

7. | Liquidation commencement date of corporate ~ [22.08.2024 (NCLT order uploaded on
debtor D5.08.2024)

8. | Name and registration number of the Dinesh Kumar

insolvency professionalacting as liquidator IBBI/IPA-001/1P00860/2017-18/11442

9. | Address and e-mail of the liquidator, as Room No. 7, First Floor, Chatarbhuj
[eelawati Trust Building, Geeta Mandir

registered with theBoard Road,  Panipat-132 103,  Haryang
e.mail:dkgc2004(@yahoo.com
Room No. 7, First Floor, Chatarbhuj

: o Leeclawati Trust Building, Geeta Mandin
correspondence with theliquidator e Patiipat-132 103 Faryans)

10. | Address and e-mail to be used for

e.mail:shivalik.cotsyn.cirp@gmail.com
11. | Last date for submission of claims 21.09.2024

Notice is hereby given that the National Company Law Tribunal, Allahabad Bench) has orderedthe
commencement of liquidation of Shivalik Cotsyn Private Limited on 22.08.2024 (NCLT order

uploaded on 25.08.2024) .

The stakeholders of Shivalik Cotsyn Private Limited are hereby called upon to submit their
claims with proof on or before 21092024, to the liquidator at the address mentioned against item No.1 0.

The financial creditors shall submit their claims with proof by electronic means only. All othercreditors
may submit the claims with the proof in person, by post or by electronic means.

Weblink for downloading the appropriate form is : http://ibbi.gov.in/download

Submission of false or misleading proof of claims shall attr?mlalties.
or

Date : 28.08.2024 Dinesh Kumar

Place : Panipat Liquidator
IBBI/IPA-001/1P00860/2017-18/11442
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Times News NETWoRK

~<Lucknow: The state cabi-
=net on Tuesday approved :
-the UP Digital MediaPolicy, :
—2024, to disseminate infor-
smation about welfare ben- :
schemes achieve- 3
_=ments and the benefits to @
‘the people of the state }
=through digital media plat- ;
“fiorms and other similarso- 3

“eficial

crial media platforms.
= The

stisements to display con-
“tent/videos/ tweets/ posts/
~=reels based on the schemes/

Z“achievementsof thegovton
“digital mediums like X (for- 3
——merly Twitter), Facebook, :

“lnstagram, and YouTube,

= The release of this poli- 3
—cy will ensure that the resi-

-dents of the state who are :
Zliving in different parts of
=+_-the country and abroad get ;
cemployment in large mum- :
~=bers, said a govt spokesper-
—_=son. The process of listing :
-has been divided into four

scategories based on sub-
-scnbers.-"!ﬂ!]wers For pay-
“ment to account holders/
—=operators/ influencers of X,

=per month, respectively,

= For payment of videos/
E-éshurts.-‘pnticasts on You- :
= the category-wise :
“maximum payment limit :
= _-has been fixed at Bs 8 lakh,
“Hs 7lakh, Re6lakh,andRs4
“lakh per month, respective-
na_ly In case of uploading ob- :
action :
has been arranged against
agency/firm  con-
—cerned as per rules, Under
=no circumstances should

=Tube,

Sjectionable, legal

-the content be indecent, ob-
zscene, and anti-national.

Road Surcharge of72
RoadSurcharge of Rs.2is
applicable on this edition for
all the locations except
Dehradun, Doiwala, Jolly
Grant, Mussoorie, Rishikesh,
Haridwar, Roorkes, Saharan-
pur, Nainital, Haldwani,
Rudrapur,Meerut, Modina-
gar, Mohiuvddinpur, Murad-
nagar Bareilly, Moradabad,
Agra & Aligarh cities. This
surcharge will be inaddition
tothe regular cover price
printed onthe masthead.

agencies/firms :
—concernedwillbelistedand
cencouraged to issue adver-

“‘Understaffed’ forest dept asks Woman dies of ‘panic attack’
locals to toe Ie0pard advisory

With Over 50%
Vacancy, Rangers
Find It ‘Tough To
Avert Conflicts’

Harveer Dabas | T

Bijnor: The forest depart-
ment in Bijnor district asked
villagers to follow guidelines
to prevent leopard attacks as
it is facing a staff crunch
amid an increase in man-ani-
mal conflict in the region.
Owver the past 18 months, leo-
pards have claimed the lives
of 24 people in Bijnor Recent-
Iy, three individuals were kil-
led in Pilana and Jalalpur
Bhud villages,

A senior official reques-
ting anonymity told TOI,
“With a staff strength of just
45% of sanctioned number,
Bijnor forest department is
having a tough time in its du-
ties suchasaverting man-ani-
mal conflict and protecting
the green cover, its wildlife
habitat and saplings sown
every year™

“There are 106 sanctioned
vacancies in Bijnorand 56are
lying vacant. There are justfi-
ve forest rangers against
sanctioned 12, three SDO0s
against seven, 18 van darogas
against M sanctioned posts,
and 22 forest puards against
a4 posts,” headded.

BIG CATS
ON PRO

A forest team from Filib-
hit Tiger Reserve (PTR) is
camping in Bijnor In addi-
tion, a team from Dudhwa Na-
tional Park (DNP) is yet to co-
me, According to sub-divisio-
nal forest officer Gyan Singh,
Mudit Gupta, landscape coor-
dinator of UP's WWE, is co-
ming to Bijnor He is looking
after DNP and will inspect the
spot where the leopard at-
tacked villagers.

“We have set up 11 cages
and 1f camera traps in the
arep and written to senior
authorities to declare the big
cataman-eater. We have appe-
aled to villagers to take pre-
cautions listed by forest de-
partment to avoid leopard at-
tacks,” Singh said. Notably,
the much-needed census of
leopards in Bijnor district is
on the cards.

IH SPOT: Lenpards have kltled 24 people In Bijporin 13 mnnths

FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of

4] India (Liquidation Process) Regulations, 2016)
o FOR THE ATTENTION OF THE STAKEHOLDERS OF
SHIVALIK COTSYN PRIVATE LIMITED

o3 ﬁ PARTICULARS DETAILS
[o]

= 1 |Name of corporate debtor Shivalik Cotsyn Private Limited
2 | Date of incorporation of corporate 23-09-1993

) debtor

-

Authority under which corporate
debtor is incorporated / registered

RoC-Kanpur

2t

Corporate Identity No. / Limited
Liability Identification No. of
corporate debtor

U17111UP1993PTC015765

£E

Address of the registered office and
principal office (if any) of corporate
debtor

Registered Office:
Delhi Road, Saharanpur,
Uttar Pradesh, India PIN -247001

6 |Date of closure of Insolvency | 06.02.2024
L Resolution Process
R 7 |Liquidation commencement date of | 22.08.2024 (NCLT order uploaded
corporate debtor on 25.08.2024)
& g |Name and registration'number' of Dinesh Kumar
2 the insolvency professional acting | g/IpA-001/IP00860/2017-18/11442

asliquidator

o€

Address and e-mail of the liquidator,
asregistered with the Board

Room No. 7, First Floor, Chatarbhuj
Leelawati Trust Building, Geeta
Mandir Road, Panipat-132103,
Haryana,
e.mail:dkgc2004@yahoo.com

10

BE IE

Address and e-mail to be used for
correspondence with the liquidator

Room No. 7, First Floor, Chatarbhuj
Leelawati Trust Building, Geeta Mandir
Road, Panipat-132103, Haryana,
e.mail:shivalik.cotsyn.cirp@gmail.com

11

Last date for submission of claims

21-09-2024

Notice is hereby given that the National Company Law Tribunal,

ES Allahabad Bench) has ordered the commencement of liquidation of
Shivalik Cotsyn Private Limited on 22.08.2024 (NCLT order uploaded on

o 25.08.2024).

© =|The stakeholders of Shivalik Cotsyn Private Limited are hereby called
upon to submit their claims with proof on or before 21.09.2024, to the

A liquidator at the address mentioned against item No.10.

=& =|The financial creditors shall submit their claims with proof by electronic
means only. All other creditors may submit the claims with the proof in

.= |Person, by post or by electronic means.

M =lweblink for downloading the appropriate form is :
http://ibbi.gov.in/download

g Submission of false or misleading proof of claims shall attract penalties.

Dinesh Kur::r

Date :28.08.2024 Liquidator

g Place :Panipat IBBI/IPA-001/1P00860/2017-18/11442
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Blocked corridor
threatens wildlife
movement in PTR

Keshav Agarwal | Thw

Pilibhit: The authorities of
Pilibhit Tiger Reserve
{PTR) are grappling with
blockage of Garha-Lalpur
wildlifee corridor located
between two fragpmented
parts of the reserve’s Mala
forestrange.

The corridor, around
three-km wide and two-km
long, has been encircled by
Iocal farmers with solar wi-
re fencing. Challenging pro-
hibitions imposed by forest
rules, farmers have also
used barbed wire in fencing

atseveral spots.
Divisional forest officer
(DFD) of PTR, Manish

Singh, said blockage of the
corridor has not only rest-
ricted natural movement
and dispersal of wildlife
from one region to another,
but barbed wire fencing has
posed perilous conditions
of causing injuries to wild
animals, including tigers.
“The corridors play a
crucial role in connecting
fragmented wild habitats,
The dispersal of wildlife is
essential for maintaining
genetic  diversity  within
wild populations, which
provides immunity against
various diseases. Moreover,
corridors help inmitigating
wildlife straying in rural
areas and also open doors
for better opportunities of

Challenglng prohibitions im-
posed by forest rules, farmers
have also used barbed wira in
fencing at many spots

food and prey,” Singh said.

"We are striving to con-
vince local farmers to givea
100-metre wide passage for
wildlife to use the corridor
if removal of wire fencing
from the entire stretoh is not
possible, but ithasn't produ-
ced any desired outcome,”
he further sad.

A farmer, whose agricul-
tural land is in the corri-
dor's streteh, said, “We can-
not afford incessant move-
ment of tigers through our
fields and threaten our safe-
tv. Besides, stray cattle will
damage standing crops by
massive grazing. What will
we gain by giving a passage
to wildlife through our fi-
elds?" hequestioned,

The DFO said that wildli-
fe would be compelled to
prowl in villages due to the
blocked corridor Thissitua-
tion would simply intensify
the possibilities of man-ani-
mal conflicts,

UP police station
faces bulldozer action
in drive to clear road

Pathikrit.Chakraborty
@timesofindia.com

Lucknow: Englishman
James Shirley’s 17th centu-
ry poem “Death the Levell-
er” is a lyrical reminder
that "zeeptre and crown/
must tumble down/and in
the dust beequal made™,

Four centurieslater,asa
bulldozer stopped in front
of Kotwali police station in
UPs Siddharthanagar and
a band of bewildered cops
iried to make sense of what
was happening, the word
“leveller” resonated in
more ways than one,

The irony wasn't lost on
a bemused crowd of onlook-
ers as the bulldozer laid its
"icy hand” on the police sta-
tion’s boundary wall and
gate, listed among 55 illegal
structures that the district
administration had set out
i demolish az part of its
brief to reclaim govi lamd
for a road whose span had
shrunk by more than half
becauseof encroachment.

The men in khaki
seemed all the more sur-
prised as they were part of
Sunday’'s demolition drive,
little knowing that the po-
lice station's boundary wall
was among the structures
that were to be razed.

“How can vou demelish
a portion of our police sta-
tion without a written or-
der?” station house officer
Santosh Tiwari demanded

to know from the officials

leading the team.

“If we are demolishing
illegal structures and the :
police station is among

them, how can we make an
exception?” replied  addi-

tional district magistrate

Umashankar Singh,
companied by subdivision-
almagistrate Lalit Kumar
The SHO called circle of-
ficer Arun Kant Tiwari
nextasthe ‘police vs admin-
istration’ matchup contin-
ued, watched with particu-

Aac-

lar interest by some who

had already lost portions of
their properties to the bull-
dozer action.

When one of the cops
asked ADM Singh why the i

tehsil office’s boundary
wall across the street had
not been targeted, he decid-

ed it was time to “prove the

administration’s commit-
ment tofairness”,

DM Raja Ganapathy R
said the administration
had been trving to rid Kha-
juria Road of encroach-
ments since 2017, “The road
was Gim wide before demoli-
tion. Now, it's13m.”

Pack of wolves
kill another child
in Bahraich

Lucknow: In afresh attack

on Monday night, a child |
i Bijnor: A 55-vear-old woman
i died from an alleged panic at-

was Killed and three others
were injured by a pack of
wolves that has been terro-
rising the Bahraich’s Mah-

si tehsilares, located barely

130 km from the state capi-
tal, since the last two-and-a-
halfmonths.

Avansh, 7, was attacked

while he was sleeping hesi-
de his mother, Roli, in the
courtyard of their home,

The body covered in deep :
seratchesand with head de- § ed by her first name, Razia,
i was involved in any illegal ac-
Tuesday morning, just 500 :
: rail were transferred soon af-
: terthedeath led to protests lo-
i cally, Police officials however
 claimed the transfers were a

voured was recoversd on

m away This incident co-
mes a dav after the wolf kil-
led a woman, marking the
second fatality in 24 hours,

Over the past 47 days,

the pack of wolves in the ;
: said that she had long been
i battling a respiratory condi-
¢ tion and was undergoing re-
¢ pular treatment in Dehradun,
; Herfamily including her hus-
: band, Naseem,accused the po-
i lice of causing her death by
i forcefully entering their ho-

Hardiand Kherighat police
stations areas of Bahraich
hasbeen responsible forthe
deathsof seven people, T

Probe to seeiif

trapped leopard
killed 5yo last wk

Dehradun: A forest team
inRikhnikhal captureda le-

apard on Monday, which is |

undergoing a medical ex-
amination to determine if
it killed a 5-year-old boyv last

his maternal grandpa-
rents” home to celebrate
Raksha Bandhan.
Villagers from Pauri
protested  in Rikhnikhal
against

to multiple leopard sigh-
tings.
conflict in the state needs to
he addressed. We want
changes in laws related to

forests and wildlife,” said |

Pramod Rawat, pradhan of
Bayela Malla gram sabha,
Meanwhile, Swapnil
Anirudh, divisional forest
officer Pauri Garhwal said,
“We collected samples from

both victim and leopard, Ho-

wever, at this stage, we can-

not confirm if it is the same

leopard.” Shivani Azad

chief for 6th time

Times News Nerwork

Lucknow: Mavawati was

unanimously re-elected as
the BSP national president
forthesixth timeinarowon

Tuesday.The decision was
taken in the meeting of the ;

party’s cen-
tral
tive commit-
tee and all-
India
1 inLucknow,
Express-
ing gratitude after her re-
election, Mavawati said: "It
was on Dec 15, 2001, that
BSP founder Kanshi Ram

EXECl-

Jihadpublicly declared me

the successor of the party
and movement, and it was
on 3ep 18, 2003, that 1 as-

sumed the responsibility i

of the post of national pres-
ident of BSP.”

Her re-election came a
day after she publicly de-
nied rumours of her re-
tirement from active poli-
ties and called oat the op-
position  for
false newsagainst the par-
ty's “iron leadership to
downgrade the morale of
party workers™.

She claimed that the op-
position has been spread-

ing canards since the day :

she declared her nephew
Akash Anand as her politi-
cal successor in Dec 2023,

week while he was visiting }

human-wildlife
conflicts in the region due

"Human-wildlife |

units

spreading

after police raids at house

Cops Suspect
Cow Slaughter;
No Banned Meat
Found At Home

Harveer Dabas | Trn

tack that triggered her chro-
nic asthma following a police
raid at her home in Khatai vil-
lage under Kiratpur police

i stationareaof Bijnor,

The raid was conducted af-
terreceivinga tip-off about al-
leged cow slaughter at her re-

sidence onMonday

While the raid did not con-
firm that the woman, identifi-

tivity fourcopsinvolvedinthe

“routine measure”,
Family members of Razia

3_'I.I:'J

—
n

50

2
sponse Vehicle (PREV) and lo-
RAZIA'S HUSBANDSAYS | cal officers immediately — %
Theyrmsackedhe | et t e
household articles was found at the house, andno =~
while we pleaded that objectionable object wasreco- = %
we had not stored vered,” The body was sent to =
anything banned in the the district hospital for anaw = w
state, My wife had a topsy to determine the exact = =
panic attack due to the C%I;J&E of df.ﬁ'h' Jha ﬂddf;l:] =
“The investigation revea =
gﬁ'smw that the woman had besn suf- :—-ﬂ
v r cops left, fering from arespiratory dise- =
she collapsed. We aseforalong time and was un- =
rushed her to the local dergoing regular treatment. _—g
clinic, where she was Legal action will be taken as =
pronounced dead per rules against the person = @
giving misleading informa- =
NASEEM tion on UP-112.” :
Meanwhile, the incident =
- sparked controversy and out- 5—@
meand behaving ina manner  rage in the local community =
that terrified her. While four police personnel =

Waseem said, “They ran-
sacked the household articles
while we pleaded that we had
not stored anyvthing banned in
the state, My wife had a panic
attackdue tothe police’s beha-
viour. Shortly after cops left,
she collapsed. We rushed her
to the local clinic, where the
doctor pronounced her dead.”

The police raid was trigge-
red by a call received through
UP-112, a police emergency
service, froma woman who re-

ported cow slaughter at Nase-
em’s house. Bijnor SP Abhis-
hek Jha =said, "A Police Be-

40 fall ill after eating

contaminated flour
on Janmashtami

@timesofindia.com

Agra: More than 140 prople
from various villages in the
Farah area, including Park-
ham, Baroda, Mirzapur, and
Makhdoom Khairat, fell ill
after consuming dishes ma-
de from buckwheat flour
(kuttu ka atta) during Jan-
mashtami celebrations in
Mathura late on Monday, Lo-
cal health authorities swiftly
responded to the outbreak,
with six critically il patients
transferred to Agras SN
Medical College. Many
others were admitted to the
district hospital and the 100
Beds hospital.

Authorities have laun-
ched an inwvestigation into
thesourceof contamination,
focusing on the buckwheat
flour supply, Thelocal health
department is actively wor-
kingtoidentify the cause and
prevent furthercases.

District magistrate Shai-
lendra Kumar Singh said,
“Teams under the chief me-
dical officer’s supervision
were dispatched to various
villages after we received re-
ports of illness, Patients we-
1e brought to community he-
alth centres, and due to the
large number, some were

involved in the raid were Z
transferred toanotherstation
sponafter the incident, Jha sa-

id it was “a routine measure
due to their long postings in
Kiratpur”, He also said the po-

'llé""'"lh

lice acted on a legitimate tip- = o
off and were notat fault. =
However, local community =
demanded stricter action aga- = oq
inst police personnel. Samaj- =™

wadi Party MLA Manoj Eu-
mar Paras led a delegation of o
local leaders and Muslim ele- =

ricstothe S3Ps office, pressing
for accountability and justice
for the bereaved family,

Man kills wife over

infertility, cooks up -

robbery story

Kanwardeep.Singh
@timesofindia.com

i Bareilly: & 32vear-old man

36

l!!rlll||IIII'-IIII'IIII1_III

as

!rIFIIFI

O T T T T ECT
41 32 33 3[4

™ i in Budaun murdered his wife
DM SAYS : t'url'allingtncnnoeive[flchi!d. =
. A : Police said Mohd Sartaj

The administration is : initially attempted to mislead

covering treatment i the police by claiming they -
costs, even for those i wereattacked by robbers whi- —@

in private hospitals IELIEHEI'.I]-T a shorteut to their =

: village in Ujhani area of the =
SHAILENDRA SINGH 1 district after arriving from :—ﬁ

1 Delhi. He said his wife, Nida =

” i (26), was injured when she re- =
tion has formed a joint team, : fused tosurrender her valuab- i._ﬁ

including officials from the : les, and he sustained injuries -

food and drugs and revenue : tryingtodefendhern =
departments, to trace the so- Afterfive hoursof interro- = fh\.l

urce of the buckwheat flour
and collect samples for tes-
ting. Senior medical officer
Bhodev Singh said, "We are
monitoring all patients.
Symptoms include vomiting

: gation, Sartaj confessed to kil- =
i ling his wife with a surgical =
i blade and knife. The police re- -
; covered the murder weapons =
: and gloves used during thecri-
: me. The couple had been mar- =

|I IIII II| IIIr
26

and diarrhoea. Asmanyas40 ! riedforfour years, and themo- = cl"?-I
patients are being treated at : tive was revealed to be Nida's =
SN Medical inAgra.” : Inability to conceive. Sartaj = -
Erizhna Devi,apatientin  : has been charged with mur- ey
Mathura, said: “My family : derandconcealingevidence. =
andTbheganfeelingdizzyand : | ... S .
started vomiting after consu- ol

mingrotis made from the fio-
ur; My father and brother we-
rereferred to Agra, and T am
receiving treatment here.”
Another patient, a resi-
dent of Baroda village, said,
"We have always used kutiu
ka atta during our fasts, but
this time, something went
wrong. We ate the pakoras,
and everyone in the family

Agra Social forestry division
i collaborates with Wildlife S0S

i Agra: The Social Forestry

i Division, in collaboration with
¢ Wildlife S05, organised a

¢ workshop on wildlife crime

: prevention at the divisional

i office in Agra on Tuesday.

i The event, attended by over 50
: forest department officers

22
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rContinued from P 1

while said the teenagers

went missing after they
left home to watch Janmashta-
mi celebrations at a temple on
Monday night. That was thelast
time their families saw them.
They first thought the girls had

']“he girls' families mean-

aunt’s houses, hoping they
wolld return later
The father of oneof the girls

friend, both from the same local-
ity went to watch a cultural tab-

stayed back in one of their

said his daunghter and her

—
SP CHIEF 5AYS

It is a very sensitive incident that the bodies of two girls, who
had gone out to see Janmashtami celebrations in
Farrukhabad were found hanging from a tree. Who hanged
them here? Why did they hang them? Nobody knows
anything. This state has become a crematorium for women

AKHILESH YADAV

”~

leau on the festival night. He
added: “They did not return till
late atnight, and the nextmorn-
ing, we were told that they were
dead. We feel that our girls were

murdered.” The incident also
drew sharp criticism from the
opposition party. SPchief Akhi-
lesh Yadaw sald it was “time to
put women's safety above party

politics” as he called for an “im-
partial” inguiry intothe matter
Taking to social media, Yadav =0
wrote in Hindi: “Tt is a very sen- =
sitive incident that the bodiesof =
two girls, who had gone out to =
zee Janmashtami celebrations =
in Farrukhabad were found =
hanging from a free. Who =™
hanged them here? Why did =
they hang them? Nobody knows ?
anything. Thisstate has become —od
acrematoriom for women.” E
AAP leader and Rajya Sabha =
MP Sanjay Singh said that "a =~
comprehensive  investigation =
should be done inthecase.”

shifted to district hospitals wassickwithin hours,” i —including forest guards, m
and privatefacilities, Thead- Local authorities arecon- @ deputy rangers, range forest L
ministration is covering tre- tinuing their investigation : officers, and sub divisional
atment costs, even for those and urgingresidents toavoid : officers — focused on educating o
in private hospitals.” consuming anyv leftover : participants about critical e
The district administra- buckwheat Hour products. 1 wildlife protection laws. e =
.......................................................................................................................................... %
‘Undecided’ prices stall advance:
diagnostic tests at Doon Hosp .
Tanmayee.Tyagi to interpret the reports, Sour- =
@timesofindia.com cesrevealed thecurrent third- = <t
; party lab lacks expertise to = 7
: Dehradun: While basic ra- handle advanced tests suchas =
: diological tests, such as gene- EEG with brain mapping. for- = e
i ral ultrasounds and X-rays in cingpatients toturntoprivate = ™
: OFD of Government Doon clinics for these services. =
: Medical College and Hospital, = Patients from Coronation = ey
i are now conducted regularly, HEALTHCARE GAPS District Hospital requiring =z «—
i advanced diagnostic tests ha- advanced diagnostics are ty- =
! ve been stalled for some time  pricing. We are awaiting a fi- pically referred to Doon Ho- =
: fue to unresolved pricing is- nal decision from state govt, spital. However, with opera- =
i snes, Sources at the hospital after which we will resume tions currently on hold, many =
i said theseadvanced testshave  these investigations,” saidde- are compelled to seek these =
¢ beenonhold for fourmonths.  putvymedical superintendent, tests at private facilities, whe- :—E
H “There has beena delay in - Dr Dhananjay Dobhal. re costs are three to four times =
: conducting advanced diag- Additionally, a new EEG higher than at govt hospitals, =
: nostictestslikecolourorcont-  machine remains unused due  Sometests can cost more than =
: rastdoppler due to undecided  tolack of technical perzonnel  RBs15,000, said sources, é
-
‘“They did il ight, and
ey did not return till late at night, and next - _
. ’ =
morning, we were told that they were dead’ -.
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